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371¢2r / ORDER

PER S.S. GODARA, JM :

This assessee’s appeal for AY 2013-14 arises against the
CIT(A)-4, Pune’s order dated 11-03-2019 passed in case
No.PN/CIT(A)-4/1TO,Wd-6(2),Pune495/2016-17, in proceedings
under Section 143(3) of the Income Tax Act, 1961, in short ‘the

Act’.

Heard both the parties. Case file perused.
2. It emerges at the outset that the CIT(A) has refused to

condone the assessee’s delay of 360 days without even ensuring
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actual service of the lower appeal hearing notices dated
24.12.2018, 25.01.2019 and 08.02.2019 so as to pinpoint the
foregoing defect. Faced with this situation, we deem it appropriate
to restore the assessee’s instant appeal back to the learned CIT(A)
to be adjudicated afresh within three effective opportunities of
hearings subject to the condition that it shall be the taxpayer’s risk
and responsibility only to file and prove not only the justifiable
reasons of the foregoing delay but also those pertaining to various
issues raised on merits, within three effective opportunities of

hearing. We order accordingly.

3. This assessee’s appeal is allowed for statistical purposes in

above terms.

Order pronounced in the Open Court on 27" July, 2022.

Sd/- Sd/-
(DIPAK P. RIPOTE) (S.S. GODARA)
ACCOUNTANT MEMBER JUDICIAL MEMBER

qoY Pune; feeTieh Dated : 27" July, 2022
GCVSR
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